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(b) whether the appointments are 
made from the scrvice concerned or some 
posts particularly on the Establishment side 
are interchangable between the various 
Railway Services ,

(c) when the tenure of the present 
incumbents of these posts is due to expire , 
and

(b) whether there is any proposal to 
extend the tenu.e m the case of any of these 
incumbents , and if so, its particulars and 
the reasons therefor ’

THE MINISTER OF RAII WAYS (SHRI 
K HANUMANTHAIYA) (a) and (b) The 
posts of Additional Memnas, Joint Dire 
ctors and Deputy Directors arc filled mai ily 
by suitable officers drawn from the Railway 
Services concerned Some of the posts of 
Joint Dircctois and Deputy D ••ectors lnve 
also been filled from amongst ofliccrs of 
the Railway Boird Secictanai Service 
Indian Administrative Service/Indian Police 
Service/State Civil Service officers are also 
appointed against certain posts in the Vigi
lance and Security Directorates

The tenure, as far as officers d<-awn 
from respective Railway Services is as 
under

Additional Members—5 Yeais

Joint Directors ) No fixed ten me,
) but railway ofifi-

Deputy Directors) cers are considered 
) for transfer back
) to the Railways
) after 4 years

These pei tods may be reduced or 
extended in individual cases in the interest 
of the administration

For officerrs drawn from Indian Admini
strative Service/Indian Police Service/State 
Civil Service, the tenure is tive years

(c) and (d) A list is laid an the Table of 
the House [Placed in Ltbrray See No LI — 
1711/72}

The extension of tenure or transfer of 
officers is considered m each case separately 
fit the appropriate time

Survey for Rail Line between Apta and 
Mangalore

2509 SHRI SHANK ARRAO SA
VANT Will the Minister of RAILWAYS be 
pleased to state

(a) whether the survey work for a 
Railway line on the West coast between 
Apta and Mangalore has been completed ,

(b) if so, the cost and route of the line ,

(c) what will be the time required for 
laying the line ?

THr MINISTER O r RAII WAYS 
(SHRI K HANUMANTHAIYA) (a) No

(b) and (c) These will be known
onlj after the sune> is completed and the 
report lmalised
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